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Hon’ble Tribunal.
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI

0.A. NO. 961/2024

IN THE MATTER OF:
NITIN DEV
..APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS.
...RESPONDENTS

COMPLIANCE REPORT ON BEHALF OF DM. TEHRI
GARHWAL IN FURTHERANCE OF ORDER DATED
24.10.2024 OF THIS HON’'BLE TRIBUNAL

In compliance to the order dated 24.10.2024, I, Mayur Dixit,
District Magistrate, Tehri Garhwal, Uttarakhand, do hereby

submit:-

1. That in compliance of the above order of the Hon’ble National
Green Tribunal Principal Bench, notice was served upon
Respondent No. 05 M/s Osho Ganga Dham through Sub
Divisional Magistrate Narendra Nagar on 12.11.2024 which is

annexed as Annexure No. 03.

2. That letter no. UKPCB/ROD/NGT-121/2024-25/2581-1325 dated
13.11.2024 was sent to the District magistrate for the updated
report which stated that M/s Osho Ganga Dham (Janki Kutia)

had been issued a notice by the Uttarakhand Pollution Control

W/
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Board on 15.10.2024 for contravention of provisions of the Water
and Air Acts. A notice was served giving a 15-day period for the
explanation, but the unit isyet to respond and now it has been
reported that the Uttarakhand Pollution Control Board is
proceeding with the next course of action. Letter of the UKPCB
(letter no. UKPCB/ROD/NGT- 121/2024-25/2581-1325 dated
13.11.2024) has been annexed as Annexure No. 04.

Food Safety and Drug Administration, Tehri, Uttarakhand
found that there is no valid food license on record, and on
16.10.2024, Food Safety and Drug Officer Tehri Garhwal issued
a notice to M/s Osho Ganga Dham (Janki Kutia) allowing 3
days’ time for an explanation. A reminder has been issued by
the food safety officer to M/s Osho Ganga Dham (Janki Kutia).
The letter dated 13.11.2024 has been annexed as Annexure No.
05.

That by letter no. FS/NA/2023 Dated 13.11.2024, Fire Safety
Officer Narendra Nagar in Tehri Garhwal informed the District
magistrate on 15/10/2024 that a notice had been served to M/s
Osho Ganga Dham (Janki Kutia) for lack of fire safety
arrangements in the premises. However, up until this time, no
compliance report has been submitted by the relevant owner or
the manager responsible for the premises. Letter no.
FS/NA/2023 dated 13.11.2024 of Fire Safety Officer Narcndra
Nagar, Tehri Garhwal informing the district magistrate has been

annexed as Annexure No. 06.
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5. That M/s Osho Ganga Dham (Janki Kutia) received a notice
dated 16/10/2024 from the District Supply Officer, Tehri
Garhwal, on the use of domestic cooking gas in the kitchen with
a week’s time to show cause. No reply has been received from
the concerned owner/manager. As a result, a reminder letter has
been sent by the District Supply Ofticer to M/s Osho Ganga
Dham (Janki Kutia) on 14/11/2024 by letter no. 865/40-
29/PET0/2024-2025. The reminder letter to M/s Osho Ganga
Dham (Janki Kutia) dated 14.11.2024 has been annexed as

Annexure No.07

Y

District Magistrate,
Tehri Garhwal, Uttarakhand

23.11.2024
New Delhi
Filed By l
[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /
Respondent

Office: A-25, Second floor, Defence
Colony, New Delhi-110024

Mobile No. 9811101934
Email- officeofkaushalgautam@gmail.com
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